
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 299 of 2013 (SZ) 

With 

Original Application No. 164 of 2014 (SZ) 

With 

Original Application No. 164 of 2015 (SZ) 

With 

Original Application No. 130 of 2016 (SZ) 

AND 

Original Application No. 170 of 2024(SZ) 

In the matter of: 

Tribunal on its own motion on the  

News item reported in The Hindu 

Dt. 25.10.2013 about beach at 

Adyar Estuary with trash, rubble  

And 

The Principal Secretary, 

Environment & Forests, 

Govt. of Tamil Nadu, Chennai & Others     …Respondent(s) 

With 

P. Edwin Wilson,  

Purasaiwalkam, Chennai                      …Applicant(s) 

Versus 

The State of Tamil Nadu, 

Rep. by its Chief Secretary, 

Chennai & Others.                     …Respondent(s) 

With 

Jawaharlal Shanmugam, 

Thiruvanmiyur, Chennai         …Applicant(s) 

Versus 

Tamil Nadu Pollution Control Board & Others    …Respondent(s) 



With 

S. Muthumeena, 

Egmore, Chennai          …Applicant(s) 

Versus 

The Secretary to the Government, 

PWD, Secretariat, Chennai & Others      …Respondent(s) 

 

                 And 

Tribunal on its own motion SUO MOTU 

Based on the News item in Dinamalar, 

Chennai edition, Newspaper dt: 09.05.2024, 

Under the caption, “Encroachment by  

dumping construction waste along the  

banks of Aminthakarai Koovam”   

And 

The Chief Secretary to Govt. of Tamil Nadu, 

Chennai and Others.        …Respondent(s) 
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1 03.10.2024 Report Filed by 4th Respondent – Water Resource 

Department 

1-11 
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Through 

Dr. D. Shanmuganathan 

Standing Counsel of Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

Date: 10.10.2024 
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